HIGH COURT OF JAMMU AND KASHMIR AT SRINAGAR
(Office of the Registrar Judicial)

NOTICE
No. [Z(;ZZ;Z.S’ Dated:- 2;5-09'25/9

It has been observed that the clerks to the Advocates do not
strictly adopt the dress code and are often found without wearing
prescribed uniform as such visiting the Hon’ble High Court in a casual
clothing. Such practice causes grave indiscipline and the persons who
pose to be clerks to the Advocates are indulging in touting in the
Courts/Registry. It is needless to mention that as per Circular No.17
dated 17.2.2005, uniform for clerks to the Advocates has already been
prescribed on the suggestions of the Bar Association with approval of
Hon’ble the Chief Justice. Copy of the circular as Annexure A is
appended.

As such in view of the aforesaid circular, it is reiterated that all
the clerks to the Advocates shall maintain the dress code properly and
they will be allowed to visit the Registry only when they are found in
proper attire. It is further notified that the prescribed badges indicating
their names and name of the Advocate with whom they are
attached/working, also need to be placed on the left side of their chest.

The description of the uniform prescribed for summer is as

under:-

Navy blue Shirt and Pent.

Any breach to the circular shall be viewed seriously.

Sd/-
Registrar Judicial
Srinagar.
No :- [@3 =74 Dated:- 2*”'(29'&029

Copy to:-

1. Registrar General High Court of J&K,Jammu for information.
2. President J&K High Court Bar Association for information.
—>—Incharge NIC High Court Srinagar for uploading the notice on the
official website of J&K High Court.
4. Assistant Registrar(Adm) with the direction to get the circular
displayed on all notice boards and conspicuous places.

Registrar Judicial,
Srinagar.



coupT OF  JAMMU  AND KASHMIF AT JA'TIU.

cIRCULAR

It is hereby n wified thet on su;-:_n:Ltitans
»f Bar Associations Of Ja~mu and Srinagar, Hoan'ble
the Chief Justice has been pleased td approve
/ "S‘\J"\ Uﬂ ( Mavy Blue Shirt and Pent as Summer uniform for

lerks of the Advncates and zrey coat znd Navy blue

>

<
Y

e
%'O

»-nt and Shirt or gersy as winter uniform,. In

(”?
<\
e ¥
<
-

. a@dition thuravy, they ahall als) wear badpes on

jndicete

y » »
_ \'PL ,&3 V4 1af+s gise o, ohail Lo/bheir resnsakive namas nlong-

v
44
& - ol - *
Fd O’ wicth nanes »f Advocatos vl whoin tney are vior=ing .

EA Aceordingly, ciorks ~ Lavocates throughout

the state are directed to vealr she w if orm nrescribed

2

/ _ as above.
2~ A All Presiding Officers

assure compliance.

and Advocates S

:‘ _’/'
_, , -\

: klmsaze 2. IRIANI )N(/;/
}a:sw;’\r—. CEIMNERAL al
Wy i

¥ “

A’\ﬁ / A
PR BGRY Y e AT
' /

Copy to» the -

i Principal secretery t° Hon'kle the Chief Justice.
2 5 Pec iscrar Vigilance, High 7k = &L, Jammu.

G ‘ e
3 R.zistrar Judicial, High coare, Jannyg/srinad ar.

py. Distt. and Sessione TUOR ) e
for ESvrther notifving.

Drcciedians By prireenllons oo

-
&
S




